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Cellular Phones to Government Officers 

1773. SHRI GOPALSINH G. 
               SOLANKI: Will the Minister of   \  
COMMUNICATIONS    be    pleased to 

state: 

(a) whether the Telecommunication 
Commission has recommended that 
cellular phones should be provided to 
Government officers; and 

(b) if so.  the details thereof? 

THE MINISTER OF 
COMMUNICATIONS     (SHRI     BENI 
PRASAD VERMA): (a) Yes, Sir. 

(b) The matter has been taken up with the 
Department of Expenditure, Ministry of 
Finance. 

Sick Textile Mills in Maharashtra 

1774. SHRI   GOVINDRAO   AD1K: 
Will   the   Minister   of   TEXTILES   be 
pleased to state: 

(a) whether any sick textile mills in 
Maharashtra have been taken over by the 
NTC; 

(b) if so, the details thereof; and 

(e) the steps taken or proposed to be taken 
to revive these mills? 

THE MINISTER OF TEXTILES (SHRI 
R.L. JALAPPA): (a) and (b) There are 35 
nationalised mills under the National Textile 
Corporation in the State of Maharashtra. 
These mills were sick before their take over. 

(c) Government had approved a 
Revised Turn Strategy based on the 
revival plan prepared by Textile Research 
Associations. An amount of Rs. 790.35 
crores is proposed to be invested on the 
modernisation of 22 NTC mills in the 
State of Maharashtra. The funds required 
arc expected to be raised entirely out of 
sale of surplus lands and assets of NTC 
mills. Since NTC (MN) and NTC (SM) 
have been referred to the BIFR, the 
modernisation    plan    has    been    placed 

before   the   BIFR   for   their   approval 
before implementation. 

 


